&

IN THE CENTRAL ADMINISTRATIVE TRTRUNAL,  JAIPUR BENCH, JAIPUR

-Ajmer.

| . Date of order:20.02.2001

CP No. 18/1997 (OA'No.6é71986R

Purshottam Das s/o Shri Pcorem Chand, Peinter Gr.III, C&W.

|
\
Depot , Ajmer. o

s

Man Singh s/0 Shri U+rao. Singh, Fitter Gr.I, C&W Depot,
. . 7 A

!
Kewal Krisha; Sharma %/O_Shri Roshean Lél, Fitfér Gr.I, C&W
Depot; Ajmer. | | o

Aziz Khan s/o Usmen Khan, Fitter Gr.IT, CsW Depot Awmer.
Mano:] 1 s/o Shri Peerdlal P1pe Fltter, C&W Depot , Ajmer.

Madan Mohan s/o Shrl‘ Mlthanlal Sharma, Pipe F1tter, CeW

_Depot, Ajmer. \

\ . :
Jegdish P4 =/o Shri Fhagwcn Das, Pipe Fitter, C&W Depot,

Admer. . |

Kifhan Sinch S/o Shri‘Chagan Singh, Fitter Gr.I, C&W Depot}

Admer. _ \\ !

Tulsiram s/o Shri- Gﬂlab» Chend, Fitter Gr.III, CsW Depot,

Admer. - .
!
E . +. Petiticners

I

|

' Versus -
| .

[y

s . el . . .
- Shri S.D.Kimaye, D1v1$nonal Reilway Manager, Western Railway,

Admer. f

.. Respondents

. A !
Mr. N.K.Gautem, counsel for| the petitioners

Mr. U.D.Sharma, counsel for respohdent.

CORAM:

{
. . |
Hon'ble Mr. Juﬁ%iqe B.S.Raikote, Vice Chairman
/ : | .
Hon!ble Mr. N.B.Newsni, Administrative Member
i ' -
\
Order

Per Hen'ble Mr. Justice B.S.Raikote, Vice Chairmen
. _—

It is brought.ta curjnotice thet the order dated 30.7.1986 in
- ‘ N :

>



I

0

Ve
this Contempt Petitioﬁ (Ann.CP/1) 'had already. beén _stayed by
ch;ble’the Supreme Court vide judgment and order dated 16.8.2000
janetjfion for Special Leave tc Appesl (Civil) No.v16l35—16136 ofi
1999 vide Ann.Ri. In this ‘view cf the matter, this Contempt
Pe£itioﬁvcannot be proceeded with. Accoréingly, wé pass.the ofder

as under:-

The Contempt Petition is closed and consigned to record. If
need be, it is oﬁen to the spplicants to file fresh Contempt

. , _ .
Petition. after the diqusal_ of the matter. by Hon'ble the

Supreme Court, in accordsnce with law.

(N.P.NAWANI ) : | (B.S.RAIKOIE)

Adm. Member - . " Vice Chéirman:f‘




